
High Court of Jurttttru urttl Kosltrttir ol Srinogor.

Dated:

Sttrtcliott is ltereb.l' occorded lo lhe orkliliottnl nllotnenl of funds in lavour of the

lollorling Courls, under Major Ilead 2014-Adnt. Ot Justice, Sub Ileod 0488-D&S Judges, under
vcriotts object lrcads during lhe curre rtnfl,tcktl 1'eor 2018-19 ns per del l given below:-

n ltcs.
.l,No. Ntnrc of lhe Conl Solorl, 002
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'.4(ldll. Disfi. Judge (Bnnk Orses)
Srirngu,

20.00

2 1'h),4t\(tl- D&S Judpe, Srintgor, 0.40

3 ..ll ll-,1 I o h.,t I ts. ('l-r ) J ur nt n. 0.15 0.20 0.40

I Llcct. Jl g. lnnu . 20.00
I Srtlt Judge, Kltrworo. t0.00 0.70

h .,lltll. Distl. tlloc. Jt I 5.00 0.20
'f 

c h si hl a r, Il ul I i po t l. ).00 0.20

I eh s i I tlu, Stt n der ho n i. 2.00 t).20

9. I tlt:illur, Bishnoh. 0.05

Disll. ll gislrule, KuPwuL 2.20 0.20
tlI,lt,silf, Tnfigdhnr. 15.00 0.50

t2. .1 d\. tlob. Mre. S rbo. 15.00 0.t5 0.t 5 0.50

t1 .1rhll, ,lIoh. llug. Churttlooso. 6.00 0.15 0.50

(\ryt.t' lo the:-
I Addl. Disfi. JudPC (Bann Ctses) Srinogtr

2 4't' Ad(tt. D&S Judge' Srintgtr'
-l Srrb ludge. KuPxunr'
4 Electri<'il! Mogistr e' Jonmut

5 Addt. Mob. Mng' (Tr) ktmmu'

6 Disu, Mflgistmte, KuPwtra'

i Adilt. Distt. Mogisnrc, JMtnM

8 Munsilf, Tangdlnr'
8-g Artdl. itiob. Migistrote'Stnbo'/Chautloostr'
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;r"r:;;;,;; 617'o','sua r4)' Distt' cou''t comt'tex' lonipur' Jonntu'

14. Tr!. Ollicer, Sottdttr Trv Srittosfi'
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